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VS. 

UNION OF INDIA & ORS. 

For the applicants 	s ?fr.  Samir Ghosh, counsel 

For the respondents : Mrs. U. Sa 1ya1, -counsel 

"Heard on : 30.09,99 	 Order on : 30.09.99 
- 	 ORDER 

Heard id. counsel for both sides. 

. 

	

	2. 	Ld. counsel, Mrs. U. Sanyal aearingon behalf of the 

a1leçd contemner su]its that the respondents in 0.A. have 

complied with the directions of this Tribunal and therefore, 

the matter may be disposed of. 	S  

3. 	Id. counsel, Mr. Samir  Ghosh apparing for the applicant 

sub'nits that he has no instruction from his client regarding 

this matter. 	 - 

4, 	In view-of the above, the application is disposed of 

çarding no costs, 
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